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btn tutlOD in India velta wi tb tbe 
Government of India. 

(b) NOJ sir. 

WlodiDI up of the NatlOPal Road 
Safety Council 

731. SHRI K. RAMAMURTHY : 
SHRI K. PRADHANI : 

Wi II the Min ister of SHIPPING AND 
TR ANSPOR T be pleased to state: 

(a) the reasons for winding up of 
the National Road Safety Council 
which had been established under an 
Act of Parliament; 

(b) the recommendations made by 
the three·day Sem inar on Road Safety 
wbich was c()Dcludcd in New Delhi OD 

the 28th Pebruary, 1985; and 

(c) tbe action proposed to be taken 
thereon? 

THB MINISTER OF STATE OF 
THE ~MIN[STRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI) : 
(a) No National Road Safety Council 
bas as yet been llct up. The question 
of its having been wound up does not 
arise. 

(b) It is learnt from the Delbi Police 
authorities wbo were the orS8nisers of 
the Seminar tbat tbe main recommenda­
tions of tbe Seminar related to the need 
for proper data collectiOD, investigation 
of road accidenHI, safety feature! as a 
part of the original model of vehicles, 
setting up of a National Road Safety 
Council; strict enforcement of provisions 
or Motor Vehicle Act, ] 939 etc. 

(c) It is for the organizers of the 
Seminar to send copies of tbe detailed 
report of the Seminar to tbe authorities 
concerned for appropriate actioa. 

Gberao by Reeear('b Sthob'rl or 
Ja.laa Inltltute of Teelmology, Deihl 

132. SHRIMATI OBBTA 
MUKHERJBE : Win the Minister 0( 

BDUCA TION' bo pleased to atate : ' 

(a) whether researcb ,scholars o( 
Indian Instituto of Technology, DeJhi 
aberaoed the Director of Indian IDSti .. 
tute of Technology on 2 March, 1985; 

(b) if sOJ the details of tbeir de­
mands; and 

(c) the steps taken to rc Fress the 
grievances ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (8) and (b): 
The rcse;trch scholars of HT Delhi had 
&hecaoed the Director of the Institute 
00 2nd March, 1985, in protest against 
denial of the revised rates of scholarship 
to the scholan admitted to tbe Ph.D. 
programmes with post-graduate dcgroc 
or equivalent in Science or Bachelor'. 
Degree in Engincering/TcchnolosY bllt 
who bad not come through an All India 
Test. 

(c) The Government of IuJia after 
consideration of the references received 
from the IITa and other institutions, 
decided to extent the benefit or tho 
revised rates of scholarsh ip to all those 
students who are in these programmes, 
where an All India Test had not beeD 
prescribed earlier. 

Wagons for Movrmcnt of Slack COlli 
to Gujarat 

733. SHRI R. P. OAEKWAD 
WilJ tbe Minister of RAILWAYS be 
pleased to state: 

(a) the quota of wcgoDs per montb 
filed for movement of slack coal to 
Oujarat for tbe year 1985; 

(b) whether this quota is quite in­
adequate to meet tbe requirem~nt. of 
brick manufacturing uoits in Oujarat as 
doe to rapid industrial development a 
large number of brick: ro8oufacturilll 
units have come up in urban a. 'Well u 
rural areas in Gujarat; , 
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(c) whether State Government has 
repreaeDted for increased allocation of 
quota of walons for slack coal; and 

(d) if 80, tbo action taken iD tbo 
matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA) : 
<a> The slack coal quota for Oujarat 
State for tbe year 1985 is 260 wagons 
per montb. 

(b) to (d) : State Government have 
been representing for increase in Quota 
of wagons for slack conI. Considering 
tbe total availability of slack coal, trans .. 
port c.pacity and pressing demands 
from other sectors/States it was not 
found feasible to increase the present 
allocation for Oujarat Stato. Fnrther .. 
the full quota of slack coal daring 1984 
was not utilised by the consumers of 
Oujarat State. 

Superfast Train between Ahmedabad 
and Bombay 

734. SHRI R. P. GAEKWAD 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) wbotber thore is Bny proposal to 
provide a svperfast train between 
Ahmedabad and Bombay to cope witb 
tbe tremendous rusb on the Section; 
and 

(b) if 80, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAY 
(SHRI MADHA VRAO SCINDIA): 
(I) and (b) : Thero is no proposal at 
prcsent to introduce a Superfast train 
between Abmedabad aDd Bombay duo to 
capacity of resources like coaches, loco­
motives and cODstralnts or line capacity 
OD tbe soctions cnrouto. 

Coacb ManufacturlBIE Unit In Gu'aat 

735. SHRI R. P. OABKWAD : 
Witt the Minister of RAILWAYS bi) 
pleased to sta,a : 

(8) whether Government 01 Oujarat 
represeatecl in 1981 to Union Govern­
meDt for locatin, the proposed RaUwey 
Passenaor Coaeb Manufacturing Unit 
in Oujara'; 

(b) whetber the proposal for scUiD, 
up a new Railway Coach Production 
Unit bas been cleared by the Planning 
Commission and tbat Railway India 
Technical and Bconomica I Services 
Limited (RITES) bas beeu asked to pre­
pare a Project Report wbicb would in­
clude location survey cost estimates, 
etc.; 

(c) whether, on providing informa· 
tion by the State Government, RITES 
bave taken detailed notes on Pethapur 
and Kasbipur locations; 

(d) whether RITES have finalised 
location survey Report; 

(e) jf so, whether a decision on 
location bas been takeD; and 

(f) details of locations? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRt MADHAVRAO SCINDIA) : 
(a) to (c) : Yes, Sir. 

(d) to <C): Recommcndations for 
the location as received from the RITES 
in their Report aro UDder Stud,. 

World Bank A.sisfanc:e for Sardar 
Saroter In Gujarat 

736. SHRI R. P. GAEKWAD 
Will the Mhister of IRRIGATION 
AND POWER be pleased to atate : 

(a) whether the World Bank bas 
agreed to give 108n for the Sardar 
Sarovar to be build at NavagaoD in 
Gujara t under tho Narmada Irrigatioa 
Project; 

(b) jf 10, the amount of 10811. rate 
of interest t Dumber of ycars for repay­
RleDt and otber copcUtioas etc.; aad 




